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nleg~l Transfer of acquired Land in 
the Capital 

2464. SHRI MADHA VRAO SCIN-
DIA: Will the Mini"ter of WORKS 
AND HOUSING be pleased to tate: 

(a) the number -of ca es inyolving 
illegal sale, registration Or transfer of 
acquired Or notified land detected in 
the ca:pital during this year (1981-82); 

(b) the otal area of land involved 
therein; and 

(c) the number of perwns appreh-
ended in this context? 

THE MlNISTER OF PARLIAMEN-
TARY AFF IRS AND WORKS AND 
HOUSING (SHRI BHISHMA NA-
RAIN SINGH): (a) According to the 
information furnished by the Delhi 
Administration 192 cases in 1981 and 
37 cases upto 21st February (in 1982) 
had been registered on this account. 

(b) The information is being collec-
ted and will be laid On the Table of 
the Sabha. 

(C) The number of persons arrested 
is as foIl )ws:-

1981 670 .,. 

1982 8 
(upto 21.2.1982) 

Central aid to Oyclone hit states 

2465. SHRI MADHAVRAO SCIN-
DIA: Will t he Mini~,ter of AGRICUL-
TURE be pleased to tate: 

(a) the extent of Central aid given 
to different cyclone hit States for re-
lief of victims of cyclones this year; 

(b) how much of it has been utilis-
ed by each State and how many fa-
milies have been benefited thereby; 
and 

(C) what amount of funds mobilis-
ed by each State Government for the 
PUrPose from · their OWn re90urces? 

THE DEPUTY MINISTER IN THE 
MINISTRIE OF AGRICULAURE 
AND RURAL DEVELOPMENT (KU-
MARl KAMLA KUMARI): (a) The 
States of Orissa, West Bengal and 
Gujarat were hit by cyclone during 
1981-82 , 

Oris a:- The State Government did 
not seek any Central assistance. 

West Bengal:- On the basis of the 
recommendat ions of the High Level 
Committee on Relief based on the re-
ort of the Central team, tne Govern-
ment of India sanctioned a ceiling of 
expenditure of Rs. 1817.87 lakhs dur-
ing 1981-82 and Rs. 757.50 lakhs dur-
ing 1982-83, 

Gujarat:-A Central Team visi~ed 

Gujarat between the 3rd and 4th 
March, 1982 to make an on the ,pot 
a~,sessment of the damage and the 
Central assistance required to meet 
th ,situation and its report is awaited. 
Penqing this, the Government of India 
sanctioned Rs·. 5 crores as ways and 
means advance to the State. 

The Prime Minister released Rs. 1 
lakh to Orissa, Rs. 5 lakhs to West 
Bengal and Rs. 5 lakhs to Gujal'at 
from the Prime MinisterS" National 
Relief Fund fOr relief of people af-
fected by cyclone. 

(b) and (c). The information has 
been called for from the concerned 
Sta·te Government and on receipt the 
same will be placed on the Table of 
the House. 
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Proposal to amend Land Acquisition 
Act •• ' J '" 

2467, SHRI ClilTTA BASU: Will 
the MinisC:er of RURAL DEVELOP ... 
MEN'r b. pleased to state: 

(a) whether Government have un-
der consideration any proposal to 
amend the Land Acquisition Act; and 

(b) if so, steps SO far taken in that 
direction? 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE, AND RURAL DEVELOPMENT 
(SHRI BALESHWAR RAM): (a) Yes 
Sir 

(b) An amending bill is under op-
eration. 

People living roofless in ,Delhi 

2468. SHRI CHITTA BASU: Will 
the Minister of WORKS AND HOU-
SING be pleased t{) state: 

(a) whether irt is a fact that m{)re 
than 2 lakh people in the IRlhi Met-
ropolitan area sleep without a roof 
over their head; 

(b) wheher it is also a fact that 
about 2 million peOQle live in sub-
human conditions of which 13 million 
people liVe in declared shIm is, and 

(c) if so, what steps have 'nce 
been taken or proposed to be taken I 
to improve the housing conditions in 
Delhi? 

THE MINISTER OF PARLIA-
MENTARY AFAlRS AND WORKS 
AND HOUSING (SHRI BHISMA 
NARAIN SINGH): (a) The Delhi 
Development Authority has informed 
;that n 10 such survey has been conduc-
t ed. 

(b) The DDA has further infor-
med that .the number of people living 
in the notified slum areas is about 
15 lakhs btrt it is not correct to say 
that they live in sub-human condi-
tions. 

(c) In the fi Id of public housing 
the Delhi Developnleht Authority 
hl\s been able to meet the growing 




